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. PINISTRY OF FINANCE
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5.0, in exercise of the pouprs confarrsd by

cisuSs (3ib) of the proviso to section 183 of ths Income~-tax
fet, 1961(43 of 1961), the Contral Geveinment harsby specifiss
the "HDFC = 12,50 Bonds{1997)" iasued by the Houding Devolopnant
Finance Corporation Limitad, Bombay, foi the purposes of the
said clzuse, . ’ .

No. 32 (0 {F 0. 27552/86-1T (837
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(6. vagazajan) -
Director to jthe Covsrnment of India,

- Te
The Manager,
covarnment of India Preso,
Mayapuri,Nau Dslhi,

Noa____ IF o0, 275/52/86-17(8]7

New Delhi,the /4 4o Maren, 1587,

Copy foruarded tole

1. The Financlal Advissr, Housing Devsiophent Finance
Corperation Limited, Reman Mouse, 165 ,Backbay Reslamation
Bombay=430020,

2¢ Minintry of Lauw{lsgislative Department],Nsu Dalhi
with rafarsnce to thoeir U.0.Ne.152/87«SR0 duted 20,2,198%7
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